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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (H@Q's): DELHI

E
ORDER

In view of official exigency, followmg postlng & transfer of Drivers are made with immediate effect -

7SN" Name of'the~drwen &tEC 2l | : %
1. | Sh. Sanjeev Kumar Sharma, | Office of the Prlnclpal Judge (HQIHOD) Pool Car Section,
!8/o Late Sh. Mehar Chand,| Family Courts, Dwarka. New Delhi Karkardooma Courts, Delhi
| EC: 10026/94052727 ety e
. Principal District & Sesslons Judge (Shahdara,
L (on Dlvertec{[ capaclw) Karkardooma Courls, Delhj)
2 |Sh.Rajender Prasad Sharma, | Office of the Principe:il Judge (HQ/HOD) Paol Car Section,
: S/o Sh. Chittar Mal Sharma, Family Courts, Dwarka, New Delhi Karkardooma Courts, Delhi
'EC:10071/62387377 j (to be attached with Sh.Sanjay Sharma-I,
§ Ld. Principal District & Sassions Judge (Shahdara}
, I {an-Diverizd sapecity) Karkardooma Courts, Delhi)
Note :- E
{a) Non-compliance of the abovesaid transfer/posting order or immediately proceeding on leave shall be

viewed seriously & considered as deliberate insubordination and the erring official will be liable for
suitable disciplinary action as per rules. ;

{b) The abovesaid drivers are directed to takeover and handover the charge of vehicle(s) (if any) of their
respective vehicle(s) and join their respectwe place of posting immediately.

This issues with the approval of Ld. Principa; District & Sessions Judge (Hgs), De hig BFFICIATY MC\)

|
! {(Naresh Kumar Laka)

5 Office-in-Charge, Pool Car Section,
Tis Hazari Courts, Delhi.

SC}Q’&G S:}- IPooI]lCarsz &P/THC/2025 Dated _M“ﬁ-’ '70]['{) .

Copy forwarded for information and necessary action to:-

The PS to Ld. The Principal District & Sesspns Judge (HQs), Tis Hazari Courts, Delhi.

The PS to Ld. Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi.

The PS to Ld. Principal Judge (HQ), Famlly Courts, New Dethi.

The A.Q., Accounts Branch, District CourtsU (Central/Shahdara), Tis Hazari, Karkardooma, Delhi.

Personal Fl!e Admin. Branch [ll, (Central/Shahdara}, Tis Hazari, Karkardooma, Delhi.

Dealing Assistant (Leave, ACR seat, Service book seat), Admn. lll & Layer Seat for uploading the order

DEChLE GO =

entral District) !
-‘_/gl’che Dealing Asst., Website Commitiee, THG with the direction to upload the order on the “Employees
Corner” (on webs:te)
8. The Branch incharge, Administration Branch Family Court (HQ), Dwarka, New Qelhi.
9. The Branch incharge, Pool Car Section, Karkardooma Delhi.
10. The Drivers concerned with the directions to comply with the order and handover
respectlve vehicle(s) if any.

takeover the charge of

Office-in-Charge, Paol Car Section,
' Tis Hazari Courts, Delhi
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